LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Wednesday, 02 April 2025 / 12 Chaitra 1947 (Saka)
02.00 PM

1. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri Raj Karan Khatri 6. Shri Chandan Kumar Choudhary
2. Shri Umang Bajaj 7. Shri Om Prakash Sharma

3. Shri Tilak Ram Gupta 8. Shri Jitender Mahajan

4. Shri Shyam Sharma 9. Shri Parduymn Singh Rajput

5. Shri Ashok Goel 10. Shri Ajay Mahawar

2.  Discussion on Papers laid on the Table:
Discussion on the Report of the Comptroller and Auditor General of India on “Performance
Audit on Prevention and Mitigation of Vehicular Air Pollution in Delhi” relating to
Government of NCT of Delhi for the year ended 31 March 2021 (Report No. 2 of 2022) laid
by Smt. Rekha Gupta, Hon’ble Chief Minister on 01 April 2025 to continue.

3.  Short Duration Discussion (Rule-55) :
Discussion on “Water shortage, water logging, sewerage blockage and desilting of drains in
Delhi” initiated by Shri Surya Prakash Khatri, Hon’ble Member on 01* April, 2025 to continue.

Delhi Ranjeet Singh
02 April 2025 Secretary
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